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• CENTRAL ADfllNISTRAJIUE TRIBUNAL: PRII^CrPAL BENCH

0.A .MO.2406/89

0.A..No.2407/89

0. A.No. 2399/69

Neu Delhi this the 12th day of l^ay, 1994.

Shri Justice U.S. Tlalimath, Chairman.

Shri P.T. Thiruvengadam, Member (A),

0.A. 2406/89

R.K. Goyal
3/o oF Shri Pearey Lai Goyal
R/o 105, Kanti Nagar, Shahdara,
Delhi-110051. ,

By Advocate Shri G.K. Aggarual,

Mersus

1. Union of Indda

throughSeoretary
Ministry of Urban Oeuelcpmant
Gout, or India, Nirman Bhauan..
Neu Delhi~110011.

2. Director General (Uorks)
Central Public uJorks
Department Nirman Bhaijan,
Neu Delhi.

By Advocate Shri M.K. Gupta.

Q.A.No.24n7/8q

Shri O.S. Kalra
S/o late^Bhai Flukand Singh,
R/q 31j ui.\/xl Strest
Ghumar flandi,
Ludhiana

By Advocate Shri G.K. A
ggarual.

Vers us

1» Union of India
through' its Scretary
Ministry Of Urban Dawelopment

• JLjj^jnan Bhauan .• Nei.i Delhi.

'Petitioner,

Respondents,

Petitioner.
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2« Director General (Ulqrks)
Central Public Works Department,
Nirman Bhauan,
Neu Delhi. •••

By Advocate Shri W.K, Gupta,

O.a.2399/89

Shri r-I.L, Gupta,
S/o of Shri A.D. Gupta,
R/o 20-B, Roti Nagar,
Ludhiana» •

By Advocate Shri G,K, Aggarual,

\J ersus

1 • ^Union of India
through Secretary
Piinistry of Urban Development
Govt. of India,
Nirman Bhauan,
Neu Delhi-1.1D011 •

2. Director General (Uorks)
Central Public Works Department
Nirman Bhauaq,
Neu Delhi. ' • •.

By Advocate Shri-M.K, Gupta,

ORDER (ORAL)

Shri 3ustica U.S. Nalimath.

Respondents

Petitioner,

Res pondents

All these cases ,are covered by the earlier decision

of the Principal Bench of the Tribunal in OA No,1878/B7

decided on 16.2.93 betuoen Shri J.P. Sharma.and Ors, Us,

U.O.I, and Ors. Follouing the said decision, these appli

cations are also dismissed. No costs.

(P.T. THIRUUENGADAP1)
MEMBER (A)

'SRO«

120594

(U.S. MALIMATH)
CHAIRMAN


